FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
MONA GASES PRIVATE LIMITED OPERATING IN REFILLING OF OXYGEN &
NITROGEN CYLINDERS AT NEHRU ROAD, RAMGARH CANTT, DIST.
HAZARIBAGH, JHARKHAND

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor | MONA GASES PRIVATE LIMITED
along with PAN & CIN/LLP No. | CIN No: U11100JH2004PTC010737
2. Address of the registered office Nehru Road, Ramgarh Cantt, Dist.
Hazaribagh, Jharkhand.
3. URL of website NA
4 Details of place where majority of | Nehru Road, Ramgarh Cantt, Dist.
fixed assets are located Hazaribagh, Jharkhand
5. Installed  capacity of main | Since, management is non-co-operative, no
products/ services information available w.r.t. installed
capacity
6. Quantity and value of main | Turnover of INR 64,19,527/- as on
products/ services sold in last | 31.03.2023 as per Audited Financial
financial year Statement for FY 2022-23 (Since,
management iS non-co-operative, no
information available w.r.t. Quantity sold
during FY 2022-23)
7. Number of employees/ workmen | The company is non-operational as on date
of Publication of instant form.
8. Further details including last
available financial statements | Can be sought by writing an email to the
(with schedules) of two years, lists | RP at cirpmonagases@gmail.com.
of creditors are available at URL:
% Eligibility for resolution applicants Details can be sought by writing an email
under section 25(2)(h) of the Code to: cirpmona asesgb m};il Comg
is available at URL: - <P £ £ :
10. Last date for receipt of expression 18" February 2025 64 Eel 2005
of interest
11. | Date of issue of prgvmona} list of 28™ February 2025 14%
prospective resolution applicants .
12. Lgst .date for .s'ubmls.smn of 5t March 2025 19
objections to provisional list >
13. | Date of issue of final ‘hst of 10™ March 2025 24%
prospective resolution applicants )
14. | Date of issue of 1pformat19n 15 March, 2025 645 Mageh 2025
memorandum, evaluation matrix




and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of 0 _ N .
resolution plans 15 April 2025 +5-April 2025

16. | Process email id to submit
Expression of Interest

Note: The timelines in this Form G are subject to the grant of extension / exclusion in the IA(IBC) 140/2025
filed by the Resolution Professional of Mona Gases Private Limited before Hon'ble NCLT Kolkata, which

currently remains sub-judice.

cirpmonagases(@gmail.com

Sanjay Vijay Jeswani

Resolution Professional,

Mona Gases Private Limited,

Reg. No: IBBI/IPA-001/1P-P-02891/2024-2025/14432,
Email: cirpmonagases@gmail.com

Address: Ground Floor, Plot No. 21, Sheela Nagar,
Gittikhadan, Katol Road, Nagpur, Maharashtra-440013.
AFA Validity: 30th June, 2025.

Date: 7™ February 2025
Place: Nagpur
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Government of Jharkhand
URBAN DEVELOPMENT & HOUSING DEPARTMENT

State Urban Development Agency

ocurement Notice
NIT No.: SUDA/AMRUT/TCA/73/2023/UDHD/02  Date: 06/02/2025

1. [Name of the Project [ SELECTION OF FIRM/ AGENCIES FOR
| SURVEY, ASSESSMENT, CDLLECTION
| AND RECOVERY OF HOLDING
| MUNICIPAL TRADE LICENSE FEEWATEN
| USER CHARGE & ADVERTISEMENT FEE
| UNDER MUNICIPAL AREA OF RANCHI &
| DHANBAD MUNICIPAL
| CORPORATIONIN JHARKHAND

2. | Estimared Cost Open Tender

3. | TenderFee & | Tender Fee: ¥10,000.00
| EMD {In INR) | EMD—2 5,00,000.00
| (Tnmugn online mode in the
| | Jharkhand e-Procurement Portal
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4| Time of Completion din Timeline in RFP

5. | Date of Publication of Tender |

on website | nE/Dz/mzs 15:00 hours

6. | Mode of submission of bids | e-Tendering.

Bk

4,114 _ (@) urifis 00 317

kil
) g e e
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tips!/ibbi.gov.inlenheme/downloads

= 4}, | (hetps: gov.in)
7. | Date of Start of Submission of
| Bids (Online) | 06/02/2025, 15:00 heurs

8. | La 5( Date/Time for

bl (online) | 27/03/2025 up 10 17:00 hours

5. | Pre-Bid Submission | Request to submit the pre-bid queries
in the following e-mal d:

suda.gol@gmail.com by 18/02/2025 by

| 14,00 Hrs. The queries will be uploaded

1 | on the website under Tender section. |
10.| ‘ :)m‘e Bf)TEChNCEl Bid Opening | | 28/02/2025 2t 16:00 hours

11 Bid submission address !htts i F ]

I
1 0851-2446640

“Note: Only e-Tenders will be accepted,

Further details can be seen on websita https: ’/)harkh.md (enders.gov.in
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NATION

Parliament Budget session:
Houses adjourned till noon

Both
after

ruckus on deportation of Indians

NEW DELHI : Both Houses of
the Parliament has been
adjourned till 12 noon
Thursday after a political
uproar erupted in both
LokSabha and RajyaSabha
over the issue of the deporta-
tion of over 100 Indian
nationals who were allegedly
illegally living in the US.
Opposition MPs were con-
tinuously sloganeering and
demanding to discuss the
issue of deportation of Indian
nationals
LokSabha Speaker Om
Birla appealed to the MPs not
to resort to "planned disrup-
tions" to disturb smooth func-
tioning of the House.
"Your matter is with the
government. This is the mat-

ter of Ministry of External
Affairs. This subject is related
to another country.

Government has taken cog-
nizance of it. I request you to
not to resort to planned dis-
ruptions to prevent smooth
functioning of the House.
Question Hour is an impor-
tant here members
put forward the problems of
the citizens and the govern-

Ambedkar statue
vandalism: Six-
member panel sub-
mits report to BIP
President Nadda

NEW DELHI : The -mem-
ber panel constituted to
probe the January 26 van-
dalism of BR Ambedkar's
statue in Amritsar submitted
its report on Thursday to
Union Minister and BJP
National President JP Nadda.

Nadda had on January 31
constituted a panel to probe
the incident.

The committee has rec-
ommended to Nadda that a
probe into the incident be
done by the National
Investigation Agency. (NIA)

A youth on Bepubhc Day
vandalised the lif¢
ue of Ambedkar in Aansar
by climbing atop it and strik-
ing it with a hammer. A video
of the incident had gone viral
on social media.

Earlier, National
President of the Republican
Party of India and Minister of
State for Social Justice and
Empowerment,
RamdasAthawale took a jibe
at the AamAadmi Party
(AAP) government said that
the incident where the statue
of BR Ambedkar was disre-
spected reflected a complete
failure of Punjab's govern-
ment. Athawale had held a
press conference in Amritsar
and demanded that Chief
Minister Bhagwant Mann
should take moral responsi-
bility and resign immediate-
ly. On January 29, he visited
Heritage Street in Amritsar
tribute to BR

and  gather
detailed information .

Affidavit

|, Harsha More, W/o Shashank
More Rfo S . S. Shrree Home
Trade Centre, Gandhi Chowk,
Upper Bazar, Ranchi (Jharkhand)

do hereby solemnly declare vide
affidavit No 78 dated 04.02.2025
that before marriage | have called
in the name of Hassha Agarwal
and after marriage with Shashank
More | have called in the name of
Harsha More. Harsha More and
Harsha Agarwal both are same
and one person i.e. myself. For any
kind of wrong | shall be fully
responsible for the same.

I, Nupur Bajla ,W/o Satyam
Bajla Rlo H.No.74, Bajla
Niwas, Seth Suraj Mal
Jalan Road, Castair Town ,
Near Saraf School,
Deoghar, Jharkhand-
814112 as per affidavit No.
21 dated 05 .02.2025.
have Changed my name
from Nupur Gutgutia to
NupurBajla forall purpose

the

ment  answer
LokSabha Speaker said.

The ruckus erupted when
Union Civil Aviation Minister
Ram Mohan Naidu was
responding to questions put
forwar: by  Trinamool
Congress (TMC) MP Kirti

zad.
Both Houses of the

began at 11 am but soon
after the ruckus, it was

Parliament were discussing adjourned.

the Union Budget 2025- Congress MPs
2026 that was presented by ~Manickram Tagore,
Finance Minietor GauravGogoi and  KC
Nir i 1 moved

Saturday. The djscusslons

adjournment notices to dis-

cuss the deportations of
over 100 Indian nationals
by the United States govern-

The matter pertains to
the deportation of the over
100 Indian nationals. A US
Air Force plane carrying
Indian citizens who alleged-
ly illegally migrated to the
US arrived in Punjab's
Amritsar on Wednesday.

The ongoing Budget ses-
sion of Parliament has
already seen disruptions,
with  heavy objections
raised  during ~ Rahul
Gandhi's speech on Monday
on the Motion of Thanks to
the President's addres:
The Opposition also
demanded a discussion on
the recent Mahakumbh
stampede tragedy.

The Budget session of
the Parliament commenced
on with
P

her inaugural
address The first part of
the session will continue tlll
February 13. The
will reconvene on March 10
and continue till April 4.

Delhi HC asks NIA to clarify stand on Engineer
Rashid seeking custody parole to attend Parliament

NEW DELHI : The Delhi ngh
Court on Thursday
National Investi atmn
Agency (NIA) to (lanfv its
stand on an application
moved by Baramulla MP
Engineer Rashid seeking cus-
tody parole to am-nd ongoing
parliament session amidst a
Jjurisdictional row.

The bench of Justice
VikasMahajan has scheduled
the hearing for February 7.

Rashid, who is currently
in Tihar Jail facing terror
charges under the Unlawful
Activiti (Prevention) Act,
was mainly sought interim
bail.

During the hearing, Delhi
High Court acknowledged
that the Registrar General
has filed an application with
the Supreme Court of India
regarding the jurisdictional
authorlty to hear Rashid's
ball plea in an NIA case.

his issue arose after the
Spcmal NIA Court (Trial
Court) recently declined to
hear the matter, citing that it
falls under the jurisdiction of
the MP/MLA ~court since
Rashid Engineer has become
a Member of Parliament.

Counsel representing the
Registrar General of the Delhi
High Court informed the
court that the Registrar
General has already
approached the Supreme
Court for clarification and
will mention the matter

"Exit polls are
premature,
should wait for
results": Swati
Maliwal on
Delhi polls

NEW DELHI :
exit polls

After several
predicted

tory in the Delhi assembly
polls, RajyaSabha MP Swati
Maliwal stated that people
should wait for resulls
polls are premature and nl
can be right or wrong.

Maliwal affirmed hope
that people of Delhi have
"wisely" voted for those who
actually work for the nation-
al capital, adding that Delhi
has become a "dustbin” and
the city is in its "worst state"
as of now.

"People of Delhi are well
aware and I am fully confi-
dent that they have voted for
people who can actually
work for Delhi. Exit polls are

premature; we should wait
for the results. Exit polls may
be right or wrong,” Maliwal
told ANL "I expect whoever
comes to power to work for
Delhi as it is in the worst
state  as ol now.
Infrastructure is damage,
sewers are overflowing and
dirty water is supplied.

declined to rule on his bail
application on December 23.
The judge stated that the
court only had the authori
to hear miscellaneous appli-
cations, not bail petitions.

Delhi court summons ED Director over
delay in supply of documents to accused

NEW DELHI : Delhi's Patiala
House Court has recently
s 3 S to
Directorate
(ED) Director to appear
before over the delay in sup-
plying the legible copies of
documents to accused per-
son.
Special

judge /\parna
Swami summoned El
Dirwmr asking him
appear along with the
Investigation Officer (I0) and
to apprise the status of docu-
ments to be supplied to the
accused persons. The court is
dealing with a money laun-
dering case linked with a
case of Rs. 88 cr against
M/S UNICKON SECURITIES
PVT. LTD AND others. TI
matter is at the stage of
scrutiny of documents.

The court noted that the
Special Public Prosecutor
(SPP) Simon Benjamin for ED
failed to appear in the court,
he is not even present on VC.

However, the Deputy

EAST CENTRAL RAILWAY [©!

E-TENDER NOTICE
E-Tenders is invited for execution of the
following work by Divisional Rallway|
Manager (Commercial), E.C. Railway,
Dhanbad
TenderNo.-C-710-PEH.A-GCT.

1. Name of the work wih its location &
completion period : Development of Gat
Shaki Mull-Modal Cargo Terminal (GCT)at
Patherdin-A (PEH) Station Entirely on
Ralluay land for the period of thiry five
years (35 years) Le 420 months. 2. Approx.
cost of development of Gati Shakt Mult-
Wodal Gargo Terminal (GCT) ol Patherdih-A
(PEH): 284,57 10,536k 3, Eamest Mongy
264971,100%, 4. Dale & Time for closing
and opening of Tender  Date of closing ofe-
ender at 15,00 hours on 23.02,2025. Date!
of opening of e-ender afer 15:30 firs. on|
28,02.2025. 5. Website particulars <
hitp:/iwww.ireps govin. No manual tender,
will e acospled against -tendsring

Director for ED is appearing
through VC and submits that
the coples Wthh are supplled

the bes r»s hli‘((!pl avi

able wnLh the department,
the noted. "In view of the
submissions and the delay in
the matter with regard to
providing of the legible
copies as seen from the order
sheets dated 28.03.2024, this
court deems it appropriate to

=@ .
direct the Director of ED
alongwith the investigating
Officer to appear in the court
and give in writing the status
of documents to be pmvxdod
to the accused pers

court directed in the order
passed on January 25.

The matter has been list-
ed on March 26, 2025. ED
had filed a case against
accused i

ies Pvt. Ltd.,.

Offie of the Commandant, 9th Bn,

Inda-Tihetan-Bo

District-Godda, State- Jharkhand-t
campus since 14.04.2024 (AN) wi

M try of Home Affairs, (Govt. of India),
Loh itpur, P.0-Tezu, Distt- Lohit (A.P)-792001
//NOTICE Il

Regtl. No 230090357 CT/GD (RECTT) Suraj Kumar 8/0 Sh. Lal Chand
Sah, Village- Gram Pandaha, P.0-Godda, P.S- Godda, Teh- Godda,

rder Police Force,

814133 is absenting from RTC Kimin
ithout prior permission of competent

authority. vide DI

20dtd 15.04.2024 & 1409-11 dtd 24 .04.24 1o report on dutyimmediately

but neither you reported nor any i

The concerned District Superintendent of Police Godda (Jharkhand)
was also requested lo arrest you and handover to the DIG, RTC

Kimin/9th BN JTB Police vide RTC
A Court of Inquiry was conducted
order no. 855- 56 dtd 27.05.2024
1992 Section 74(1).

2. As per recommendation of COi board, you have been declared
"DESERTER" from the Force w .e.f. 15.04.2024 ( FN) as per provision
of ITBP Act. 1992 section 74(2) vide this office order Nn. §783 dated
09.08.24 and copy of same has already been sent to your permanent
h post.

the rightfo!
reject any or all the tenders without
assigningany reason whalsoever.
Divisional Railway Manager (Comml,) /

RIDhanbad

g
3. Youare hereby againdirected to

the publication of the notice otherwise you will be "Removed from

service" without giving any further

IG, RTC Kimin office Letter No. 1318-
information received from yo.:r side.
Kiminletterno. 1482 daied 30.04.24.

in this regard vide DIG, RTC Kimin
s per provision contained in ITBPAct.

resume your duty within 15 days from

information and notice to you.

Rashid _was arrested in |PRI02060/DHN/Comml /T/24-25/36 CBC 19112-11-0204-2425
2019 und
PUBLIC NOTIC
F7) Branch ffce C1c BANK 1D, 8P4 TechnopalsBulking, 4 lor,SectorV ol Loks iy, Klkata West Bengal - 700091
ICICI Barvke ciiic: 1551506)1534pLc021012, ww
The principal L y(ies) avalled from ICICI Bonk. The
Loun(s) hos/have been classified as Non-Performing Asset(s) (NPA).
Al 1 i f | Assets and 2002,0t
thei Hows
tomorrow  before the the work done by the || o S TS
. ot e - e Borrower/ escription of Secure [Date of Notice sent
Supreme Court for urgent  Applicant/ Accused is put to || 5| o Semower Gueranter (Loon ‘Assetta be enforced Butstanding os on| Dot
listing. On last date of hear- strict proof to the work done Aceount Number) & Addre: Date of Notice
ing, NIA opposed the interim by the Applicam/ Accused in 1 Zﬂ’muIAbedmmd/Fﬂ/nd/ Julekda Khatoon [Plot Na. 1308, Khatto No, 17, Thana Dhanbod, Mouza No, 4; Mouza S?;rezrg;m nzﬁu(gzl
Afrozy Perween/ S/o Md Farid Ansari | Panderpala, District Sodar Registry Office Dhanbad, Jharkhand , 2024
bail plea of Baramulla MP  his consmgency it said. Gafiax Calony. Aznd Nogar. Dhanbad | Admackuring An Area of 2 /4 Katha | £, 371 Decimals s
Rashid Engineer, arguing Rashid's counsel Senior Near Silver Dove School, District Dumka 282878384/
that it was not maintainable  Advicate N Hariharan argued Jlarkiand Chnban: Aeat04/
ismi L00005305911/
and should be dismissed on  that while his bail petition TBDGRO0D06221775/
merits. In its reply, the NIA  was heard in August, the sub- LBASL00005910400
said, "The present case is a  sequent issue of jurisdiction 2 Fvlu;s l'(‘uév\avlmsllnumma Devi/ C/u- Vhauz Nodzaz g:&e(y Plot Tn 1273 d‘!%u ;»?Nsaa)a Jhnnu ﬁ"nsg‘ = Y\Jzn;lezrggg‘r Dzsalgg/
lass o N jagdish Kumar Verma, 5/6 - amabandi No. jamaban auza. Nohsa, Thana. A .
classic case of misuse of  had left him without a reme- ViFhal Singh.F-No- 134, Eatwan Shori: Sub Reaistly Office. Phulwar Shori Sotiar Sub Reaistry s
Interim Bail provision which  dy. Bhawan, Sadakat Ashram, Rasopur, [Office. Patna, Dist. Patna, Bihar Admeasuring An Area of 1 Katha 9.81,907.12)-
i Mainpura Dist. Patna Bihar Patna-
has to be used sparingly ~  The counsel for Rashid BTN O OO A Sty
when_intolerablo grief and  Engineer submitied that his 3. [Md Ejazul Hogue./ Shakila Khatur/ |Plot Na, 76, 79, 80, 81 And 82, Khota No. 07, 15, 10, 09 And 16, Thana N 061122024 |02/07
o entire constituency c azul Hogue./ Shakila Khatu ot No. 76, 79, 80, 81 And 82, Khata No. 07, 15, 10, 09 And 16, Thana No.
suffering is displayed by the entire constituency cannot go Nouchigen Patween’ /o Abcul Haque 79, Thano Katkamsandi. Mouza Alegdina. Pargana Champa, Sub Registry Rs. 2024
concerned Accused." unrepresented for a long A!azdlha. Post Pelawal, Romi Thana  |And District Registry And District Hozaribogh, Jharkhand Admesuring An | 21,61803.64/-
i Katkam Sandi, Azod Calony District  [Area of Plot No: 76 Under Khata No. 07 Medsuring 476,44 Sq. Ft. |.E. 109
NIA further stated that the - period as he was not granted Hazoribagh, Jhorkhand Hetzaribagh- [ Decimols, Plot Nox 78 Under Khata No. 15 Maasunng 35.60 5q; Ft. L. 0.08
Applicant/ Rashid Engineer interim bail during the last 825301/ LBHAZ00005557688 cimcls, Blot No. 80 Uinder Khata No osuring 86770 50, P E 02
S0SSI0N 25 Wi Decimals, Piot No. 81 Under Khata No. 09 Measuring 204.19 Sq. Ft. | E. O.
has not specified in what  session as well . Decimals, Plot No, 82 Under Khata No. 16 Measuring 158,38 Sq. Ft. LE. et
manner he will be able to He pointed out that hi Decimals, Total Area 04 Decimal
serve his constituency and  regular bail is pending since 4| Md Ejazul Hague/ Shakila Khatun/ _|Plot No. 75, 73, 80, 81 And 82, Khata No. 07, 15, 10, 09 And 16, Thana N 06/12/2024 | 02/07]
vague averment has been Noushieen Parween/ Norgis Hasar/ . Thona Katkemsandi, Meuza Alagdiha, Pargana Chompa, Sub Registry s. 2024
made that he intends to Rozia Khateon/ Nasrin Sultana/ [And Disiict Registry And Distriet Hazar bagh. Jhnrlchnndedmeswmg An | 109936766
Zeyoul Hoque/ Zeha Sahny Zeb rea of Plot Na. 76 Under Khat No, 07 Measuing 476,44 Sg. FL. L
"serve the constituency” and ol 0! ;u in sl/oR bduTVh que A:(agmgq :Dsl genmn:s p: Ne de K:\a & No. 13 mensurm 35757555 L
i Jlawal, Romi Thana Katkam Sand, [ Decimals, Plot No. 80 Under Khata No. 10 Measuring 86 €.
therefore the same is not a  Sessions = Judge — (ASJ) nzad Colony.District Hu.wrbaqlh, Decimals, Plot No. 81 Under Khata No. 09 Miosuring 204,19 Sa. Fl
valid ground for grant of any ChanderJltSmgh the special Jha Flozari 8 Decimals, Plot No. 82 Unider Khata No. 16 Measuting 158.38 S FE.I
relief whatsoever. "Moreover,  judge assigned to NIA cases, LB1iAZ00005511814. Decimals. Totol Area 04 Deeimol
5. |Md Ejazul Hoque/ Noushicen (ot No. 76, 79, B0, 81 And B2, Khata No. 07, 15, 10, 09 And 16, Thana No. |  06/12/2024  |02/07/
G Parween/ Norgis Hasan/ Zeba Sahin/ (79, Thana Katéomsandi, Mouza Alagding, Farauna Chompa, sl Registry Rs. 2024
TP, Zeyaul Hoque/ Nasrin Sultana/razia | And District Regjstry And District Hazaribagh, Jharkhandadmesuring An | 16,28,294.38/-
INVITATION FOR EXPRESSION OF INTEREST FOR léhun;.ovl-/ Sl Aﬁbdul Hacie ’?\agd'\hu Ared of| 1Pl N7e7gna éxhzl« . 0: \geasuvmg A6 A S FLLEADS,
ost Pelawal, Romi Thana Kot Decimals, Plot No. 73 Under Khata No. 15 Measurin . Fi.
MONA GASES PRIVATE LIMITED e azod Colony: Bt Cimale. Piot No. 80 Under Knata No: 10 Measuring o Ee e
OPERATING IN REFILLING OF OXYGEN & NITROGEN CYLINDERS oribagh Jharkhand Hozaribogh - |Decimals, Plot No. 81 Under Khata No. 09 Measuring 204.19 Sq. Ft. |E. 0.46
AT NEHRU ROAD, RAMGARH CANTT, DIST. HAZARIBAGH, JHARKHAND B TBANO0D 08 10568 Decimols. Plot No. 82 Under Khato No. 16 Measuring 158,38 Sq. Ft.|E 037
[Under sub-regulation (1) of rgutation 3BA ol e o rchacy and oy Boar f s LBRNI0D006466754 Decimals, Total Area 04 Decimal
< 21t - |Vikash kumar jain/ Roj Kumor Join/ | “Yoshlok Regency”, 4th Floor, Flat No. 404, Municipo) Survey P
.y Plot No. 13, 06/12/2024  |06/10]]
RELEVANT PARTIGULARS Manju Jain/ Loi Muni Devi Complex,  [Previous Municipal Holding Nos. 170/a, Present Holdin s 2024
Name of the corporate deblor along with MONA GASES PRIVATE I.IMITEII W:s‘ Market Road Near Gopal Lodge [C310003685000a 1/ 0310001125000a1. Mnhaua Jnypmknsh Nagar, Near 38.16,326.70/-
PAN GIN LLP No. IN No: UI1100H2004PTCOI0 er Bozar Ranchi Gpo, District  |Ranchi Hill, Ofd Ward N, i, Subsequent Ward No, 8. Present Ward No. 31,
2| Addess of e regstarad ofce ehruRoad, Ramgar Cantl DL ummugm nehiJharkhand Ranchi- 834001/ |Ranchi Municipal Corporation; Revenue Thana N 205, P.S. Sukhadeo
Inarknard. CERIb00aBS7 T30 Nagar, Village Ranch, District Sub Registrar Ranchi, District Ranchi,
3 TR orwanie 5 L Jharkhand Admesuring An Area Of Fiat Having Super Buitt Up Area of
= 1520 Sq. Ft. Approximately Along With One Car Parking Spaces Bearing
Dafeaof (o whamd iy o NE0iE Rt RARGATT AV Tl Hezh ol No. 18 Situated In The Basement of The Building Together With 426 Sa. Ft.
Equivalent To 0.98 Decimol Undivided And Propartionate Share of Land
5| Insiallc capaciy o main producis | Since, manageTEn s
services no informaton avaieble v instled capay 7. |jaannath Prasad/ Rekha Prasad/ 18, |Krishna Katir, Flat No. 205 On 2nd Floor, Khata No. 81, Plot No. 288 & 289 December 11,
5. | Quantty and vaue of main products | Turoverof INR 64185271 &5 o0 31.03.200 25 Debon Bagan New Tat Line Golmuri Ward No_ 08, P.S. Adityapur, Dist. Saraikela Kharsawan, jharkhand 5. 2024
seryices 50 st fancsl year g A Fitancal Silemen o PY 20223 P.0. Galmuri, Dist. Purbi Singhbhum  |{Admeasuring An Ared of 875 Sqft, 3,11,323.76)
ince, managemenl s nonco-operaive, o hedpur-
Sl bl et ik o Ay FY e o repur-Baiopal
3 ploye The company 8 d L Diognostics Centre LI/ Pranav [Deed No, 9820 M.s. Plot No. 473 Marked As 473/8/8, R.S. Plot No. 1289, [December 21,
Norawon/oay Eumar Shvivastove " Baskern Stde. Khota ro. 118, Khawet No. 3, Werd No. V. Banch: Mmieipol & 2024
& P s g o st Co b soughby witng o 53 P Vilwam Sl TamymKiment || Corporvten. Vlkge Mol 3 GarAr. Tan B Distrs 9753377501
e : Cowek Noar Rokor Chowk Stict | Ieskhond Land Measiring & Kothos Morel Lees From Eastera Sde Dee
oo, e ol cruchodh £1F bl o I Fonchi Jharkhand Ronchi - 834001/ [No. 5871 Ms. Plot No- 473 8/b. Res. Plot No. 1289, Municipol Plot No. 473,
9. | Eigivity for y emal o LBRNI00005545216 Sub- Plot No. 473/B/A, Western Side Khata No. 118, Khewat Na. 2, Ward
sacion 252 of . Vi Renchi Muniipal Corporatian. Rench. Vilage Morabad! .2, Sedar
Town Ranchi, District Regstrar ub- Registrar Office Ranch, District
70 Lﬂs'na!awm-nv of expreston of Merest | 18" February 2025 B4 February 2085 Fanchi,jharkhand Land Measuring 9 Katha Wore/ Less From Wastern 5ide
10| Dua oo o stoioral ot of 267 February 2025 +#-Febrasnr-2025~ Pranav Narayan/ V And L Diagnostics [Deed No. 9820 M.S. Plot No. 473 Marked As 473/8/8, R S. Plot No. 1289, 211272024 [03/10]
prosp: 26 Centre LIp/ Vijay Kumar Shrivastava/  [Eostern Side, Khoto No. 118, Khewat No. 2, Ward No. Vi, Ranchi Municipol 5. 2024
12 us'ﬂm'ﬂr‘s‘vhmw of objections 5" March 2025 +9%Fetuery2625- Vikram Sakhuja/ Tanya Kumar/ Corporation, Village Morobadi, P.S. Sadar, Town Ranchi, District 6,39,09,858.12
0 profisis b - - Ambuj/ C/o Dr. H.P. Norayan. Near  [Registrotion And District Sub- Registration Office Ranchi, District Ronchi
75| Date of sve o i 3t ol prospecive | 10" Mareh 2025 24 Februany-2025- Agorwal Nursing Home Bariatu Road. |jharkhand Land Measuring 9 Kathas More/ Less From Eastern Side Deed
esoluton applcants P.O. Bariatu District Ranchi Jharkhend [No. 3821 M. Plot No. 473 B/B, R.S. Plot Na. 1289, Municipal Plot No. 473,
74| Date of ssue of miormation memorandu. |16 Warch, 2025 -BF-March 2625 Ranchi- Sub.- Plot No, 473/B/A, Western Side, Khata No. 118, Khewat No. 2, Ward
avshisbon i and oot o escibon LERNIOD0055 10905/ No. Vii, Ranchi Municipal Corparation Ranchi, Village Marcibad, P.S, Sudar.
|| ppospecked piokidan soplcani | __ s u Town Ranchi, District Registrar And Sub- Registror Office Ranchi, District
75 | Last ate o submiswon of resalulon pans | 16 Aprl 2025 o [Ranchi. Jharkhand Lond Measuring 9 Kathas More/ Less From Western Side
16, g 10 kumar Shubham/ Kumar Shubham, — (Sub Plot No 33 & 34, Part of Town Plan Plot No 687, Jamabondi No 726 [December 21, 2024(17/10/)
Wote: 14020 ioyawati Devi Guarantor/ Kumar, | Mauja Inausagarhl. Hoika Deoghar Nagar Palika Ward No 16, Pressnt 2024
T Kobota, which Shubham Mortgagor/ Represented By |Deaghar Nogar Nigam Ward No 32, Thana No 582, Thana Sub Division, | 1,2098,459.00/-
cuttanty rmain sub-uics Pronieter Kurar Shusham Clo Murar syl Reaistry & Disict Peoghar Aamasauing AN Aree of 3384 59 i or
d/- Roy, 91, Near Shiv Mondir Chitra, (7,539 Dismi
Sanjay Vijay Jeswani Jamtara Jharkhand Deoghar- 815351/
Resolution Professional, 257205000364
Mona Gases Private Limited,
i 00VIP-S These steps ore being taken for substituted service of Notice. The abave borrawer/s and/or guarantor/s (as appncume; isiare advised to make the
b Sl i b S ool pay from the date of publishing this Notice. Else, further steps will be the
Address: Ground Floor Pl No 21, Sheela Nagar, . B ¥
£ n02sat2s . (i, Kaled o NGt Maliaata-44D0 1 Date: February 07, 2025 Sincerely, Autharised Signatory
Place : Nagpur AFA Validity: 30" June, 2025. \Place: Ranchi For ICIC| Bank Ltd.

MYK Il W




